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0 RD E R 

D. Purkayastha, JM 	 U  

Ld. counsel Ms. Banerjee appearing on behalf of the applicant 

•has 
submits that she /no instruction from her client over the matter. 

Therefore, she does not want to appear on behalf of the applicant in 

this case. Thereby application is dismissed. 

2. 	No order is passed as to costs. 

( D. Pur ayastha ) 

M e m b e r (J) 


